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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH. NEW DELHI P

‘Original Application No.522/2022) .

IN THE MATTER OF:- :

Bhushan Kumar >
Versus

Govt of NCT of Delhi & Ors.
STATUS REPORT

. That a copy of the order dated 25.01.2023 has been served to Sh. Chajju
Ram.

° He has already paid Rs. 40,000/~ as fine which was imposed by the
DPCC. ‘

. He has also made a part payment of Rs 10,000/- out of the penalty
imposed of Rs 1,00,000/- on him.

s He has also filed an affidavit stating that, he will not encroach on Public
Land, make another payment of Rs 40,000/- and he will not indulge in
any such work, in future. (Annexure-l)

Further, this office has made 03 inspection and has found no violations.
(Photographs are also annexed). (Annexure-ll)
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(SHAKTI BANGAR)
SUB DIVISIONAL MAGISTRATE (KAROL BAGH)
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Certificate No.

Certificate Issued Date
Account Reference
Unique Doc. Reference
Purchased by
Description of Document
Property Description
Consideration Price (Rs.)

First Party

Second Party

Stamp Duty Paid By
Stamp Duty Amount(Rs.)

[{a- L AT

.
A

' Statutory Alert:

1. The authenticity of this Stamp centificate should be venfied 2t 'Www shcilestamp com' ar
Any discepanty in the detals on this Certificate and as available on the webeite / A

INDIA NON JUDICIAL

e-Stamp

IN-DL67865251770481V
16-Sep-2023 04:15 PM

IMPACC (IV)/ di985803/ DELHI/ DL-DLH
SUBIN-DLDL98580302257701391610V

CHAJJU RAM
Article 4 Affidavit
Not Applicable

0

(Zero)
CHAJJU RAM
Not Applicable

CHAJJU RAM

10
(Ten only)

Please write or type below this line

2 The onus of checking the legitimacy is on the users of the certficate

. 3.Incase of any discrepancy please inform the Competent Authonty
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